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PAPERS LAID ON THE TABILE
DeLiMITATION CoMMIssioN ORDER No. 10

IN RESPECT OF GUJARAT

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI NITI Ral
SINGH CHAUDHURY) : 1 beg to lay
on the Table a copy of Notification No.”
S.0. 118(E) (Hindi and English versions)
published in Gazette of India dated the
25th February, 1974, containing Order No.
10 of the Delimitation Commission in res-
pect of the State of Gujurat, under sub-
section (3) of section 10 of the Delimi-
tation Act, 1972. [Placed in Library. Sec
No. LT-6458/74]

REVIEW AND ANNUAL REPORT. OF MADRAS
FErTIiLIZERS LTD.,, MANALL, MADRAS FOR
1972-73

THE MINISTER OF STATE IN THI.
MINISTRY OF PETROLEUM AND
CHEMICALS (SHR1  SHAHNAWAZ.
KHAN) : I beg to lay on the Table a copy
cuch of the following papers (Hindi and
English versions) under sub-section (1) of
section 619A of the Companies Act,
1956 :—

(i) Review by the Government on the
working of the Madras Fertilizers
Limited, Manali, Madras for the

year 1972-73.
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(ii) Annual Report of the Madras
Fertilizers Limited, Manali, Mad-
ras for the year 1972-73 along
with the Audited Accounts and the -
comments of the Comptroller and
Auditor General thercon. [Placed
in Labrary. See No. 1.T-6459/74]

REVIEWS AND ANNUAL REPORTS OF WATER
POWER DEVELOPMENT CONSULTANCY
SErvicEs (INDIA) LD, NEW DELHI AND
RURAL FLECTRIFICATION CORPORATION,
New DELHI FOorR 1972-73

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT) : 1
beg to lay on the Table a copy each of
the following papcrs  (Hindi and English
versions) under sub-section (1) of section
619A of the Companies Act, 1956 :—

(1) (i) Review by the Government on
the working of the Water and
Power Devclopment Consultancy
Services (India) Limited, New
Delhi. for the vear 1972-73.

Annual Report of the Water and
Power Development Consultancy
Services (India) Limited, New
Delhi, for the year 1972-73 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon. [Placed
i Library. See No. LT-6460/74]

(ii)

(i) Review by the Governmert on
the working of the Rural Electri-
fication Corporation, New Delhi
for the vear 1972-73.

2)

Annual Report of the Rural Elec-
trification Corporation, New Delhi,
for the year 1972-73 along with
the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon. [Placed
in Library. See No. LT-6461/74]
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